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SLP(C) No. 879 of 1998

P.C. Agrawal a Petitioner(s)
VERSUS

Paynment of wages lInsp., MP. & Os. Respondent ( s)

with

SLP(C) No.1147/1998, SLP(C) No.905/1998, SLP(C) No.3273/1998

Date: 31-10-2002: This matter was nentioned today.

CORAM :
HON BLE MR JUSTI CE U. C. BANERJEE
HON BLE MR, JUSTI CE B. N. AGRAVWAL

For the Petitioner(s) Arpita Mahaj an, Adv.
Ni na Gupta, Adv.
Shal i ni Rai, Adv.

Bi na Gupta, Adv.
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For the Respondent(s) S. K. Agni hotri, Adv.
K. Bhirava Swamy, Adv.

Sommat h Mukherjee, Adv.

233

UPON bei ng nmentioned the Court made the follow ng

ORDER
.......... L.....0l.......T...... .. . .. T ... T T 0L T
. SP2
List these matters two weeks after the Diwali

hol i days.
. SP1

(R K. Dhawan) (Shel Iy Sengupt a)

Court Master Court Master

(These mtters are shown as Item 201, Dt.1.11.2002
in Court No.6)



